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 1909  hours

 MR.  CHAIRMAN:  Now,  let  us  take  up  the  next  item  Motion  of  Thanks  on  the  President's  Address.

 SHRI  SHIVRAJ  V.  PATIL  (LATUR):  Sir,  ।  think,  we  have  switched  over  to  the  discussion  on  the  President's  Address.

 Yesterday,  |  was  given  an  opportunity  to  speak  on  the  points  which  were  mentioned  in  the  President's  Address.

 Today  also  |  will  seek  your  permission  to  mention  some  of  the  points  which  are  mentioned  in  the  President's  Address  and  later  on,  to
 mention  the  points  which  are  not  mentioned  in  the  President's  Address.  |  do  not  know  how  much  time  is  available  to  me.  If  enough
 time  is  available,  ।  can  cover  these  points  in  greater  detail  and  if  not,  then,

 MR.  CHAIRMAN:  You  have  already  taken  34  minutes.

 SHRI  SHIVRAJ  ४.  PATIL  (LATUR):  That  is  right.  |am  conscious  of  the  fact  and  ।  will  abide  by  your  directions.

 MR.  CHAIRMAN:  Okay.

 SHRI  SHIVRAJ  V.  PATIL  (LATUR):  |  was  on  science  and  technology  development  in  our  country.  |  think  more  funds  are  required  for
 this  purpose.  ॥  would  be  necessary  for  us  to  provide  more  funds  for  development  of  science  and  technology.  The  Government  of  India
 has  been  providing  funds.  ॥  is  not  sufficient;  it  is  not  enough;  we  shall  have  to  have  funds  from  the  State  Governments  also.  ॥  should  be
 possible  for  us  to  discuss  this  matter  with  the  State  Governments,  in  the  Planning  Commission  and  persuade  the  State  Governments
 to  set  aside  certain  amount  of  money  for  the  development  of  science  and  technology  which  is  relevant  to  the  States.  The  public  sector
 undertakings  also  can  find  more  funds.  If  they  are  manufacturing  certain  things  and  if  certain  kind  of  science  and  technology  can  be
 developed  by  them,  they  should  also  be  persuaded  to  find  some  funds  for  this  purpose.  Certainly,  the  private  sector  also  can  be  asked
 to  find  more  funds.

 19.12  hrs  (Mr.  Speaker  in  the  Chair)

 |  know  that  we  have  given  certain  concessions  to  the  private  sector.  If  the  private  sector  invests  money  on  science  and  technology
 certain  relief  is  given  in  Income  Tax  Act  and  other  Acts.  This  matter  can  be  gone  into  in  great  detail  and  we  can  find  more  funds.

 Second  suggestion  with  respect  to  this  is  that  the  development  of  science  and  technology  in  India  can  be  made  ina  mission-mode
 approach.  We  can  select  certain  missions;  they  can  be  provided  with  funds  and  we  can  ask  them  to  produce  the  results  in  the  given
 time.  This  will  be  really  helpful.

 My  fourth  suggestion  with  respect  to  development  of  science  and  technology  is  that  it  is  not  possible  for  India  or  for  that  matter,  any
 other  country  to  carry  on  research  and  development  in  all  areas.  So,  we  shall  have  to  be  very  selective  and  we  can  select  areas  in
 which  we  can  really  produce  results.  What  are  the  areas  in  which  India  can  produce  results?

 Genetics  is  one  of  the  areas.  India  is  very  rich  genetically.  Genetic  wealth  is  here.  If  we  develop  genetic  science  and  genetic
 technology,  it  will  be  very  useful.  Electronics  is  another  area,  specially,  software,  a  part  of  electronics  in  which  we  can  do  a  lot.  The
 third  area  is  materials.  Materials  are  going  to  be  very  very  important.  Silicon,  many  other  materials  and  alloys  are  going  to  be  very
 important.  Solar  energy  is  the  area  in  which  we  can  do  a  lot.  And  the  resource  of  the  ocean  can  also  be  developed  by  us.  Ocean  water
 can  be  turned  into  potable  water.  Technology  is  available;  we  can  develop  it  and  we  can  use.  So,  we  can  do  these  things  in  a  selective
 manner.

 One  more  suggestion  with  respect  to  development  of  science  and  technology  is  that  we  are  getting  certain  sophisticated  equipment
 from  foreign  countries.  When  we  contract  for  the  sophisticated  equipment  from  foreign  countries,  generally  we  try  to  have  a  clause  in
 the  contract  saying  that  the  technology  will  also  be  transferred  along  with  equipments  which  we  get.  But  |  would  like  the  Government  of
 India  or  our  country  to  go  a  step  forward  and  to  have  a  clause  in  the  contract  saying  that  it  is  not  enough  to  transfer  technology,  but  the
 Indian  scientists  and  the  Indian  technologists  should  be  allowed  to  work  in  the  laboratories  along  with  their  scientists  and  technologists
 at  the  drawing  board  level  so  that  the  technology  which  is  developed  by  them  becomes  automatically  available.

 Now,  this  is  the  area  which  is  very  important.  The  future  depends  on  our  scientific,  technological  and  spiritual  strengths.  Scientific  and
 technological  strengths  have  to  be  developed  and  we  shall  have  to  pay  enough  attention  to  this  aspect.

 President's  Address  mentions  about  judicial  reforms.  The  Congress  Manifesto  talks  about  appointment  of  National  Judicial  Reforms
 Commission.  When  we  appoint  a  National  Judicial  Reforms  Commission,  it  would  be  possible  for  us  to  discuss  this  matter  with  the
 members  of  the  judiciary.  Without  discussing  this  matter  with  the  members  of  the  judiciary,  we  may  not  be  able  to  bring  about  judicial
 reforms  in  a  proper  manner.  We  should  discuss  this  with  the  members  of  the  legal  profession.  We  should  discuss  this  matter  with
 others  also.  This  is  mentioned  in  the  Congress  Manifesto  and  in  the  President's  Address  also.  We  are  very  happy  about  it.

 There  is  a  suggestion  that  delays  should  be  reduced;  expenses  should  be  reduced;  and  correct  justice  should  be  done.  To  reduce  the
 delays,  it  would  be  necessary  for  us  to  have  more  courts  and  more  judges.  The  vacancies  should  not  be  kept  vacant.  All  the  vacancies
 should  be  filled  up.  The  courts  should  be  modernised.  Now,  they  are  taking  down  the  evidence  manually.  ॥  is  possible  for  us  to  take
 down  the  evidence  mechanically,  using  cameras  and  machines.  It  would  certainly  reduce  the  delays.  This  is  not  the  time  or  the  place
 where  we  can  go  into  the  details.  But  the  Commission  can  go  into  all  details.

 lam  very  happy  to  find  that  the  President's  Address  mentions  that  the  laws  should  be  reformed.  The  laws  should  be  such  that  they



 can  be  easily  understood.  This  fact  has  been  mentioned  in  the  Congress  Manifesto  also.  The  time  has  come  when  we  require
 different  kinds  of  laws  laws  which  are  relevant  to  our  activities  in  the  oceans,  in  the  space  and  in  the  intellectual  area.  There  are
 many  other  areas  where  new  legislation  would  be  required.  So,  it  would  be  beneficial  for  us  to  have  a  look  at  the  laws  which  which  we
 are  implementing  and  enforcing  now.  The  laws  should  be  simple,  unambiguous  and  futuristic.  The  laws  should  be  such  that  they  do  a
 sort  of  social  engineering.  The  new  definition  of  law  is:  "It  is  a  machinery  for  social  engineering”.

 In  the  society  people  have  interests  and  their  interests  clash.  ॥  15  the  duty  of  the  judiciar  and  the  legislatares  to  see  that  these
 contradictory  interests  are  managed  in  such  a  manner  that  the  maximum  results  are  produced  which  is  called  social  engineering.  This
 aspect  should  also  be  seen  by  us.

 There  is  a  mention  about  the  reservation  for  women.  This  has  been  mentioned  in  the  Congress  Manifesto  also.  One  observation  |
 would  like  to  make  with  respect  to  this  point  is  that  we  shall  have  to  be  really  very  sincere.  If  we  mention  it  just  because  it  helps  us  in
 election,  that  is  not  going  to  help  us  ultimately.  Now,  there  are  interests  clashing  here,  the  interests  of  the  men  and  those  of  the  women.
 Sometimes,  women  come  forward  and  say  that  in  the  men""s  world,  this  will  not  be  easily  done.  We  are  compelled  to  see  sometimes
 that  this  is  exactly  what  is  happening  in  the  legislatures  and  here  also.  But  human  ingenuity  is  not  weak;  it  is  powerful  enough  and  it
 should  be  possible  for  us  to  provide  thirty  per  cent  reservation  in  the  Lok  Sabha,  in  the  Rajya  Sabha,  in  the  Legislative  Assemblies
 and  in  the  Legislative  Councils  by  inventing  and  devising  some  methods.

 There  are  ways  and  means  which  can  certainly  be  considered  by  us  to  see  that  the  interests  of  all  the  Parties  are  met  and  this  is  done,
 if  we  are  for  social  justice.  There  are  people  who  talk  about  social  justice.  The  charity  should  start  from  the  home  itself.  We  shall  have
 to  do  social  justice  to  the  members  of  our  families,  to  our  mothers,  sisters,  daughters  and  wives  also.  ॥  is  not  good  if  we  just  keep  on
 talking  about  it  and  do  not  do  it.  Those  who  are  opposed  to  it  should  be  a  little  magnanimous.  They  should  allow  all  of  us  here  to  invent
 methods  which  can  be  used  to  see  that  30  per  cent  reservation  is  given  to  ladies.  Though  they  are  going  to  be  satisfied  with  it,  |  would
 say  that  it  is  not  a  just  reservation.  They  should  be  given  50  per  cent  reservation.  But  we  are  not  even  ready to  give  them  30  per  cent
 reservation.  We  are  putting  forth  certain  pleas  which  are  going  to  be  of  divisive  nature.  This  is  not  good  for  us.  ।  think  the  Government
 has  come  with  this  proposal  and  the  enlightened  Members  of  this  House  should  join  hands  to  see  that  justice  is  done  to  women  by
 doing  the  needful.

 In  the  President's  Address,  there  is  a  mention  about  the  WTO  also.  Well,  |am  told  that  |  cannot  speak  for  long.

 MR.  SPEAKER:  The  time  allotted  to  the  Congress  Party  is  58  minutes.

 SHRISHIVRAJ  V.  PATIL  :  If  the  time  of  the  House  is  extended,  a  portion  of  the  extended  time  will  be  available  to  us  also.

 WTO  has  come  to  stay.  ॥  is  not  going  to  disappear.  India  was  a  Member  of  GATT.  India  is  a  Member  of  WTO.  China  wants  to  be  a
 Member  of  WTO.  China  wanted  to  be  a  Member  of  GATT  and  wants  to  be  a  Member  of  WTO.  A  suggestion  was  made  that  the
 Government  should  withdraw  from  WTO.  ।  do  not  think  that  suggestion  is  seriously  given  and  that  is  not  going  to  be  easily  accepted.
 But  the  fact  is,  WTO  is  an  organisation  which  has  been  created  to  bring  down  the  barriers  for  the  smooth  flow  of  commodities,  goods,
 services,  intellectual  properties  and  all  such  things  from  one  country  to  another.  This  organisation  is  being  used  by  certain  countries  in
 a  very  intelligent  manner,  that  is  to  protect  their  interests.  Sometimes,  it  is  being  used  to  see  that  they  get  extra  advantage  also.  The
 skill  lies  in  understanding  this  organisation  as  also  its  charter  which  is  given  to  create  to  this  organisation.  We  should  see  that  this
 organisation  is  used  in  such  a  manner  that  our  interests  are  protected.  While  trying  to  protect  our  interests,  our  enlightened  interest  is
 also  there  in  seeing  that  there  is  cooperation  between  different  countries  and  injoining  the  mainstream  internationally.  On  the  one  hand
 every  care  has  to  be  taken  to  see  that  our  interests  are  protected  and  on  the  other  hand  we  shall  have  to  see  that  we  join  the
 international  stream  in  an  enlightened,  cautious,  balanced  and  scientific  manner.

 ।  will  now  go  into  the  foreign  policy  which  has  been  mentioned  in  the  President's  Address  and  then  |  will  touch  three  or  four  more
 points  briefly.  We  are  very  happy  to  read  in  the  President's  Address  that  the  Government  thinks  that  we  should  have  good  relations
 with  our  immediate  neighbours,  other  countries  of  the  world  and  the  international  organisations.  There  can  be  no  doubt  that  we  all  want
 that  there  should  be  good  relations  with  our  neighbours.  Please  allow  me  to  say  that  while  seeing  this  we  shall  have  to  be  very  careful
 in  making  the  statements.  We  cannot  have  good  relations  with  other  countries  by  saying  that  a  particular  country  is  our  enemy  number
 one  and  a  particular  other  country  is  enemy  number  two.  Such  statements  are  coming  from  those  who  are  holding  responsible  posts.
 This  creates  problem  for  us.

 Itis  not  only  in  the  interest  of  the  Government  but  it  is  in  the  interest  of  the  country  to  see  that  these  kinds  of  statements  are  not  made.  If
 they  are  made  and  if  they  are  contradicted,  well  it  can  create  a  little  bit  different  situation.  But  itis  better  if  these  kinds  of  statements
 are  avoided.

 The  second  caution  which  we  would  like  to  express  on  the  floor  of  the  House  is  that  international  relations  have  to  be  forged  in  a  very
 careful  manner.  If  we  take  one  good  step,  let  us  not  be  euphoric  about  it  and  let  us  not  say  that  that  has  removed  all  the  barriers  for
 good  relations  between  the  countries.  If  we  are  euphoric  and  if  we  are  attaching  too  much  of  importance  to  it,  we  will  be  mistaken  and
 we  will  be  in  a  situation  in  which  we  will  suffer  and  others  also  will  suffer.  If  we  go  to  our  neighbouring  country  in  a  bus,  it  is  good  and
 we  should  be  happy  about  it.  But  if  you  say  that  that  is  going  to  solve  all  the  problems,  that  would  not  help  us.  Within  one  or  two  months,
 we  ourselves  are  compelled  to  say  that  when  we  were  meeting,  the  intruders  were  entering  our  territory.  This  kind  of  a  thing  is  not
 good  for  us.  That  is  why,  let  us  not  say  that  one  country  or  the  other  country  is  an  enemy.  At  the  same  time,  let  us  not  be  too  much
 euphoric  about  our  relations  and  about  the  steps  which  are  taken.  That  is  what  is  really  required  and  that  is  the  matured  way  of  dealing
 with  international  relations.  |am  sure  it  should  not  be  difficult  for  us  if  a  mistake  is  committed  here  and  a  mistake  is  committed  there.
 But  it  should  not  be  repeated.  That  is  why,  we  are  mentioning  this.

 Sir,  the  administrative  reforms  are  necessary.  This  is  a  point  which  has  not  been  mentioned  in  the  President's  Address.  But  the  time
 has  come  when  we  shall  have  to  look  at  the  administration  of  the  country.  The  law,  the  rules,  the  procedures,  the  equipments  used  and
 our  public  relations,  everything  has  to  be  looked  into.  We  have  said  in  our  Manifesto  that  the  Administrative  Reforms  Commission
 should  be  appointed.  For  good  governance,  administrative  reforms  are  necessary  and  |  hope  that  the  Government  would  take  note  of



 these  requirements.

 lam  very  happy  that  while  discussing  the  disaster  which  we  are  encountering  in  four  States,  many  Members  have  suggested  that  there
 should  be  a  permanent  machinery  for  disaster  management.  Firstly,  there  should  be  a  policy  evolved;  secondly,  there  should  be  a
 machinery  available  to  deal  with  the  disaster  in  the  country;  thirdly,  there  should  be  funds  available  for  this  purpose;  and  fourthly,  the
 information  should  be  easily  available.  |am  sure  that  the  Government  will  pay  attention  to  this.

 The  third  suggestion  which  ।  would  like  to  make  and  which  is  not  in  the  Address  is  that  fortunately,  we  have  Human  Rights  Commission
 at  the  national  level.  Should  it  not  be  possible  for  us  to  have  Human  Rights  Commission  at  the  State  level  also?  It  is  not  for  the
 Government  of  India  to  have  Human  Rights  Commission  at  the  State  level  but  certainly  this  matter  can  be  discussed  with  the  State
 Government  and  we  can  persuade  them  to  have  Human  Rights  Commission  at  the  State  level.

 One  more  point  which  is  very  important  from  the  point  of  view  of  Congress  Members  is  that  the  Jain  Commission  Report  was  given
 and  we  had  discussed  it.  The  hon.  Home  Minister  gave  a  reply  which  satisfied  many  of  us  at  that  time.  Fortunately  for  us,  he  is  there
 now.  We  would  urge  that  the  suggestions  given  in  the  Jain  Commission  Report  to  reach  at  the  root  of  the  conspiracy  behind  the
 assassination  of  our  beloved  leader,  late  Rajiv  Gandhi  should  be  taken  to  the  logical  conclusion.  The  delay  will  not  be  good  and
 people  will  not  appreciate  it.  So,  expeditious  action  should  be  taken  in  this  respect.

 The  last  point  |  would  like  to  make  is  that  we  have  read  this  Address  very  carefully.  This  is  an  Address  prepared  by  the  Government,
 presented  to  the  Parliament  and  the  people  through  our  respected  President.  This  is  a  policy  document.  This  document  is  going  to  be
 relevant  not  only,  in  my  opinion,  for  this  year  but  for  the  rest  of  the  years  of  this  Parliament  also.

 So,  this  document  has  a  special  significance.  We  have  found  that  many  of  the  points  mentioned  here  are  mentioned  in  the  Congress
 Party's  manifesto  also.  Not  that  they  have  taken  them  from  us,  but  it  seems  independently  they  have  come  to  the  conclusions  to  which
 we  have  also  come  and  mentioned  them  in  our  manifesto.  That  is  why  we  think  we  are  ina  time  when  people  thinking  independently
 also  can  come  to  certain  conclusions  which  are  of  identical  nature.  There  is  convergence  of  ideas.  If  there  is  a  convergence  of  ideas,
 we  should  be  happy  rather  than  be  unhappy.  We  should  cooperate  to  see  that  those  ideas  are  implemented.

 When  we  talk  about  cooperation,  people  criticise  those  who  say  that  they  would  cooperate.  When  we  talk  of  opposition,  there  are
 people  to  say  that  we  are  opposing  all  the  time.  The  task  of  the  Government  is  to  propose  and  the  task  of  the  opposition  party  is  to
 examine  it.  If  it  is  acceptable  to  the  opposition  party,  they  would  accept  it.  If  they  have  different  views,  they  would  express  their  different
 views  and  if  necessary  they  would  oppose  also.  They  say  that  the  opposition  is  meant  for  opposing  and  deposing  also.  |  would  not  go
 to  that  extent  of  saying  it,  but  there  would  be  time  when  cooperation  can  help  us  and  there  would  be  time  when  the  opposition  would
 be  necessary.  There  are  people  who  do  not  appreciate  cooperation.  There  are  people  who  do  not  appreciate  opposition  also.

 The  Congress  Party  is  here  as  a  responsible  opposition  party.  The  Congress  Party  will  cooperate  with  all  the  parties  in  the  Lok  Sabha
 and  the  Rajya  Sabha  in  the  interest  of  the  people  and  in  the  interest  of  the  country  where  there  is  identity  of  views.  Where  there  is  no
 identity  of  views,  they  would  express  their  views  openly.  |  think  that  ina  democracy  we  shall  have  to  cooperate  and  we  shall  have  to
 criticise  also.  Criticism  and  cooperation  are  a  part  of  democracy  and  we,  as  a  responsible  opposition  party,  will  certainly  try  to  play  all
 the  game  by  rules  of  democracy  and  the  rules  of  parliamentary  system.

 But,  at  the  same  time,  please  allow  me  to  say  that  if  we  expect  cooperation  from  other  parties,  we  shall  have  to  behave  in  sucha
 fashion  that  it  is  easier  for  other  parties  to  cooperate  also.  If  those  who  are  holding  the  reins  of  power  use  the  machinery  for  political
 purpose  which  hurts  the  feelings  and  emotions  of  others,  which  gives  an  impression  that  certain  steps  are  taken  for  political  reasons,
 politically  motivated  steps  are  taken  and  not  legally,  correctly  and  justly  taken,  then  it  becomes  very  difficult  to  create  an  atmosphere  in
 which  extending  cooperation  would  be  very  easy.  So,  it  is  a  road  of  two-way  traffic.  ।  is  a  two-way  road.  The  opposition  has  to
 cooperate  and  the  ruling  parties  also  have  to  conduct  themselves  in  a  fashion  which  will  help  other  parties  to  cooperate  with  them.  Ifa
 doubt  is  created  in  the  minds  of  the  people  who  are  sitting  not  on  the  ruling  benches,  but  on  other  benches  that  actions  taken  could
 have  been  avoided,  but  were  not  avoided  and  were  taken  only  to  see  that  political  mileage  is  achieved,  it  becomes  difficult  to  extend
 the  hand  of  cooperation.

 That  is  why,  it  is  necessary  for  the  ruling  parties  also  to  see  that  they  behave,  they  take  action  in  a  manner  which  would  help  others
 also  to  cooperate.  If  it  is  not,  then  it  is  their  fault  and  they  would  suffer.  The  Opposition  has  to  oppose,  but  the  Government  has  to  act
 and  the  Government  has  to  produce  results.  ॥  is  in  the  interest  of  the  Government  to  be  just.  If  we  are  in  power,  we  shall  have  to  be  just.
 If  we  are  in  power,  we  shall  have  to  act  ina  manner  that  nothing  can  be  done.  Government  machinery  can  be  used,  legal  thing  can  be
 used,  laws  can  be  used  and  Government  powers  can  be  used  in  any  fashion.

 And  when  it  is  used  in  any  fashion,  it  becomes  a  double-edged  weapon  and  it  can  cut  both  ways.  While  |  say  that  as  a  responsible
 party,  we  would  cooperate,  |  would  also  say  that  we  would  expect  the  ruling  party  also  to  cooperate.

 MR.  SPEAKER:  Shri  Shivraj  Patil,  you  have  to  cooperate  with  the  Chair  now.

 (Interruptions)

 SHRI  PRIYA  RANJAN  DASMUNSI(RAIGANJ):  Sir,  you  may  recall  that  in  the  Leadersਂ  meeting,  we  agreed  that  the  time  allotted  for
 the  debate  on  the  Motion  of  Thanks  to  the  President's  Address  would  be  12  hours  and  not  eight  hours  but  the  Secretariat  had
 provided  the  timings  to  the  parties  on  the  basis  of  eight  hours.  So,  ।  want  you  to  advise  the  Secretariat  to  provide  the  timings  to  the
 parties  accordingly.

 MR.  SPEAKER:  Even  if  it  is  13  hours,  you  would  exceed  the  time.

 (Interruptions)

 SHRIPRIYA  RANJAN  DASMUNSI:  lam  talking  about  the  calculation  of  the  time.



 श्री  रघुनाथ  झा  (गोपालगंज):  माननीय  अध्यक्ष  महोदय,  महामहिम  राष्ट्रपति  जी  द्वारा  दोनों  सदनों  को  एक  साथ  संबोधित  कर  ने  लिए  उनको  प्रति  धन्यवाद  के  लिए  जो  प्रस्ताव
 इस  सदन  में  रखवा  गया  है,  मैं  उसके  समर्थन  में  बोलने  को  लिए  खड़ा  हुआ  हं।  राष्ट्रपति  जी  को  धन्यवाद  देने  को  साथ-साथ,  मैं  इस  देश  की  महान  जनता  क  प्रति  भी  आभार  ्र
 कट  करना  चाहता  हूं  जिसने  राष्ट्रीय  जनतांत्रिक  गठबंधन  को  माननीय  अटल  बनिहारी  वाजपेयी  जी  क  नेता  में  पूर्ण  बहुमत  दे  कर  पांच  साल  तक  @  लिए  इस  देश  में  एक
 स्थाई,  पार  दर्शी  और  ईमानदार  सर  कार  चलाने  के  लिए  जनादेश  दिया।

 महोदय,  मैं  अभी  पाटिल  साहन  का  भाषण  सुन  रहा  था।  ने  न  केबल  इस  सभा  कਂ  बरिष्ट  सदस्य  हैं,  अपितु  इस  सदन  के  अध्यक्ष  भी  रह  चुक  हैं।  मुझे  उनके  भाषण  को
 सुनकर  स्वामी  हूई  जन  उन्होंने  कहा  कि  ने  एक  रेस्पांसीनल  अपोजिशन  बनकर  काम  करेंगे।  सोनिया  जी  यहां  नहीं  हैं।  ने  कांग्रेस  पार्टी  की  नेता  हैं।  उनको  भी  मैँ  हृदय  से
 नधाई  देना  चाहता  हूं।  यदि  ने  एक  बोट  से  पूर्व  सरकार  को  नहीं  गिराती,  तो  हम  जैसे  लोगों  को  इस  सदन  में  आने  का  सौभाग्य  प्राप्त  नहीं  होता।  कांग्रेस  पार्टी  ने  जिस  +
 कार  से  सरकार  को  गिराया,  अगर  यही  कोआपरेशन  कांग्रेस  पार्टी  का  है  और  रहने  वाला  है,  तो  हम  नहीं  समझते  कि  इस  देश  में  इस  तरह  की  कोई  अच्छी  शुरू  आत  होगी।

 महोदय,  आजादी  से  लेकर  आज  तक  काग्रेस  का  इतिहास  देख,  तो  आपको  मालुम  होगा  कि  देश  को  अस्थिर  करने  का,  चाह  राज्यों  की  सरकार  हां  या  केन्द्र  की  सरकार  हो,
 जो  भी  और  जहां  भी  गैर  -कांग्रेसी  सर  कारें  रहीं  हं,  उनको  गिराने  में  मुख्य  भूमिका,  कांग्रेस  ने  सदैव  अदा  की  है।  कांग्रेस  सत्ता  के  बिना  रहने  बाली  नहीं  है।  जैसे  मछ  तली  बिना
 पानी  के  नहीं  रह  सकती,  उसी  तरह  कांग्रेस  पार्टी  बिना  सत्ता  के  नहीं  रह  सकती।  यही  कारण  है  कि  एक  वोट  से  सर  कार  गिरा  दी  गई।  जिन  लोगों  ने  सर  कार  गिराई,  उन
 लोगों  ने  सरकार  क्यों  नहीं  बनाई?  देश  की  जनता  ने  ऐसे  लोगों  को  सनक  सिलवाने  का  काम  किया  है।  यहां  मुलायम  सिंह  जी  नहीं  हैं।  उन्होंने  भी  सर  कार  गिराने  में  साथ
 fen,  लेकिन  बनाने  में  उन्होंने  साथ  नहीं  दिया।  उन्होंने  जो  सवाल  उठाया  और  उस  सरकार  को  समर्थन  नहीं  दिया,  उसक  लिए  मैं  मुलायम  सिंह  जी  को  बधाई  देना  चाहता  =,
 क्योंकि  उन्होंने  सही  फैसला  लिया  और  इस  कारण  से  सरकार  नहीं  बनी।  कांग्रेस  की  नेता  चाहतीं,  तो  सर  कार  बना  सकती  थीं  चलने  ही  ज्योति  नानू  को  प्रधान  मंत्री  बनातीं,
 शरद  पबा  बनते,  गणब  मुखर्जी  हो  सकते  थे।  मतलब  यह  कि  ‘us?  हम  द्वितीय  नास्तिਂ  के  सिद्धान्त  पर  चलकर  कि  होंगे  तो  हम,  दूसरे  की  सरकार  नहीं  बनने  देंगे। इस
 कारण  चुनाव  हुए।  क्या  वुनर्बा  पर  खर्च  नहीं  हु,आ?  चुनाव  में  हजारों  करोड़ों  रुपए  खर्च  हुए।

 कवर  अखिलेश  सिंह  (महाराजगंज,  उ.प्र.): आप  फिर  यहां  कैसे  आते?

 श्री  रघुनाथ  झा  :  इसीलिए  आपका  बधाई  दी।  सोनिया  जी  को  मैंने  इसलिए  बधाई  दी  कि  चुनाव  हुए  जिसमें  हम  लोग  यहां  आये।

 महंगाई  को  सबाल  पर  विपक्ष  की  ओर  से  जो  हाय-तौनी  मचाई  जा  रही  थी,  नह  भी  मुनासिब  नात  नहीं  है।  आज  इस  स्थिति  को  हमको  और  आपको  जानना  चाहिए,  समझना
 चाहिए।  आज  हम  जिस  स्थिति  पर  पहुंचे  हैं,  हम  कांग्रेस  के  बरीय  सदस्यों  से  यही  प्रार्थना  करेंगे  कि  आप  कृपा  करक  पांच  साल  तक  कोई  हेराफेरी  मत  करिये,  नहीं  तो  जो
 संख्या  कम  हुई  है,  उससे  भी  आप  कम  पर  चले  जाओगे।  इस  देश  की  जनता  इसको  पसंद  नहीं  करती  है।  आज  मंत्रिमंडल  में  हमारे  बहा  से  लोग  बैठे  हैं।  आपको  अभी  मौका
 नहीं  मिलने  बाला  है।  आप  पांच  बरस  तक  इंतजार  करिये।

 (व्यवधान)
 हम  जगन्नाथ  मिश्र  से  लेकर  लालू  यादव  के  मंत्रिमंडल  में  नौ  बरस  तक  रहे।

 महामहिम  राष्ट्रपति  जी  ने  अपने  भाषण  में  महात्मा  गांधी  की  उस  उक्ति  को  कोट  किया  है  कि  मैं  एक  ऐसे  संविधान  के  लिए  संघर्ष  करूगा  जो  भारत  को  सभी  बंधनों  और
 आश्रयों  से  मुक्ति  दिलाये,  मैं  एक  ऐसे  भारत  के  लिए  कार्य  करूगा  जिसमें  गरीब  से  गरीब  व्यक्ति  यह  महसूस  कर  सके  कि  यह  देश  उसका  है  जिसके  निर्माण  में  उसकी  प्रभा
 निशानी  भूमिका  रही  है,  एक  ऐसा  भारत  जिसमें  न  उच्च  बर्ग  होगा  और  न  कोई  निम्न  बर्ग  होगा,  एक  ऐसा  भारत  जिसमें  सभी  समुदायों  की  सेना  मिल-जुलकर  करेंगे--यही  है
 मेरे  सपनों  का  भारत  इससे  कम  में  मुझे  संतुष्टि  नहीं  होगी।  महामहिम  राष्ट्रपति  जी  ने  महात्मा  गांधी  की  उस  उक्ति  को  कोट  किया  है।

 महोदय,  आजादी  @  बाद  इस  देश  में  ४५  वा  तक  शासन  करने  का  काम  कॉंग्रेस  पार्टी  ने  किया  है।  कांग्रेस  पार्टी  ने  इस  देश  को  कहां  तक  पहुंचाने  का  काम  किया  है,  इसको
 नताने की  आवश्यकता नहीं  है।  मैं  कहना  चाहता  हूं  कि

 यह  क्या  विडम्बना है  देश  में

 जेठी  की  दुपहरी  की  तरह  रख्नाथ  थी  ।

 अवमानना की  नात  है  गांधी  क  देश  में

 सुसंग  दमन  के  मध्य  में  मानवता  कांपती

 आज  यह  स्थिति  पहुंचाने  का  काम  किसने  किया।  आपने  नार  -नार  इस  देश  को  अस्थिर  करको,  सही  रास्ते  पर  न  ले  जाने  @  कारण  इस  स्थिति  में  पहुंचाने  का  काम  किया  है।
 आज  इस  देश  में  शासन  होगा,  एक  ही  परिवार  का  शासन  होगा,  एक  ही  नाप  का  शासन  होगा।

 कोटि-कोटि देश  के  बच्चे  उदास  क्यों,

 बाप,  बेटी,  नेट  के  माथे  पर  ताज  क्यों,

 जनतंत्र  में  विरासतों  का  दौर  कहां  से

 आतंक  की  सियासतों का  दौर  कहां  से

 यह  एक  नहीं,  दो  नहीं,  यह  चार  पीढ़ियां

 संसद  में  राजवंश  की  तरह  है  सीढ़ियां

 चुल्लू  में  रखकर  पानी  में  दून  जाये  जबानी

 गद्दी  पर  बिदेशी  रगड़  रही  हं  एड़ियां।

 आज  हमें  और  आपको  इस  सवाल  का  छोड़ना  पड़ेगा  और  आगे  देखना  पड़ेगा।  इसलिए  महामहिम  राष्ट्रपति  जी  ने  जिन  बातों  का  जिक  किया,  आज  बिहार  में  जंगल  राज  है,
 बिहार  में  सरकार  नाम  की  कोई  चीज  नाहीं  है।  होई  कोर्ट  ने  दो-दो  बार  अपनी  रूलिंग  में  कहा  है  कि  जंगल  में  भी  कोई  कानून  होता  है  लेकिन  निहार  में  कोई  कानून  नहीं  है।

 (व्यवधान)



 डा.  रघुवंश  प्रसाद  सिंह  :  बनांचल  जंगल  राज  को  कहते  हैं।  जंगल  राज  ये  लोग  बनाना  चाहते  हैं।  अभी  जंगल  राज  नहीं  है,  बिहार  राज  है।  भाजपा  और  जनता(यू)  वाले
 जंगल  राज  बनाना  चाहते  हैं।  बनांचल  की  मांग  कर  ते  हैं।  राष्ट्रपति  के  अभिभाषण  में  बनांचल  है,  वनांचल  मायने  जंगल  राज।

 श्री  रधुनाथ  झा  :  माननीय  राष्ट्रपति  जी  ने  अपने  अभिभाषण  में  कारगिल  युद्ध  की  चर्चा  की  है।  देश  के  उन  बीर  जवानों  क  प्रति  भी  उन्होंने  श्रद्धांजलि  व्यक्त  की,  सदन  ने  भी
 श्रद्धांजलि  व्यक्त  की  है।  लेकिन  यह  सदन  आर  इस  देश  की  जनता  कांग्रेस  पार्टी  के  नेताओं  से  जानना  चाहती  है  कि  लोक  सभा  को  एक  वोट  से  गिराओ  और  जनब  करगिल
 में  हमारे  बहादुर  जवान  हजारों  फीट  ऊंची  जमीन  पर  लड़ाई  लड़  रहे  हों,  उस  समय  राज्य  सभा  का  सैशन  बुलाकर  बहस  करो।

 कांग्रेस  पार्टी  के  नेताओं  ने  हमारे  जवानों  को  मनोबल  को  नीचे  गिराने  का  काम  किया।  आज  ऐोसी  परिस्थिति  में  जो  नात  हो  रही  है,  कहा  जा  रहा  है  कि  कारगिल  में  हमारी
 इतनी  सेना  मरी,  सबात  उठाया  जा  रहा  है  कि  इस  देश  में  बहस  होनी  चाहिए  लेकिन  इस  देश  को  बटवारे  के  लिए  कौन  जबाबदेह  है?  चीन  की  लड़ाई  में  हमारी  जो  जमीन
 wot  हूई  थी,  आजादी  के  नाद  से  आज  तक,  वह  वापिस  क्यों  नहीं  ली  गई?  पाकिस्तान  की  लड़ाई  में  हमारे  जबानों  ने  जमीन  पर  कब्जा  किया  था।  नंगलादेश  की  लड़ाई  में
 एक  लास्  सेना  का  सरेडर  हुआ  था।  ने  कौन  व्यक्ति  थे  जिन्होंने  उस  सेना  को  वापिस  किया  था?  आज  अटल  जी  की  सरकार  के  समय  पाकिस्तान  ने  घुसपैठ  करने  का  काम
 किया,  पीठ  में  छुरा  घॉपने  का  काम  किया।  एक  तरफ  लाहोर  में  दोस्ती  की  नात  कर  रहा  था  और  दूसरी  तरफ  उसने  पीठ  में  छुरा  घॉपने  का  काम  किया  तो  अटल  जी  की
 सरकार  के  नेतृत्व  में  जहां  हमारे  बहादुर  वायुसेना  के  लोगों  ने  उन  सैनिकों  को  भारत  की  सीमा  से  नाहर  खदेड़ने  का  काम  किया,  नहीं  कूटनीतिक  क्षेत्र  में  देश  की  आजादी को
 नाद  से  आज  तक  इतनी  बड़ी  सफ  लता  कभी  नहीं  हुई  जितनी  अटल  जी  के  नेतृत्व  में  इस  सरकार  ने  हासिल  की  है।  (न्याधार)

 मैंने  बहुत  कुछ  कहना  था  लेकिन  आप  समाप्त  करने  को  कह  रहे  हैं।  हम  इस  सदन  से  निवेदन  करना  चाहेंगे,  माननीय  गह  मंत्री  जी  बे  हैँ,  बिहार  में  ९०  से  लेकर  आज
 तक  २८  सामूहिक  नरसंहार  हुए  हॉं,  ३००  से  अधिक  लोग  मारे  गए  हैं  और  निहार  में  निधि-व्यवस्था  नाम  की  कोई  चीज  नहीं  है।  निहार  में  १८  आदमी  प्रतिदिन  की  दर  से  मारे
 जा  रहे  हैं।  कोई  कानून  नहीं  है।  हम  सरकार  को  धन्यवाद  देंगे  कि  इसने  एक  बार  कदम  उठाया  था  जिसे  कांग्रेस  पार्टी  ने  समर्थन  न  देने  का  काम  किया  निहार  की  जनता  ने
 उनकी  उसकी  सजा  दी  है  और  आने  वाले  दिनों  में  और  सजा  देने  का  काम  करेगी  हम  सरकार  गिराने  के  पक्ष  में  नहीं  हं,  सरकार  अपने  आप  भड़भड़ा  कर  गिरने  वाली  है।
 आतंक  और  गखंड  का  राज  बिहार  से  समाप्त  होने  बाला  है।  हम  निहार  बासी  इसके  लिए  तैयार  हैं  और  ऐसे  लोगों  को  जवान  देंगे।

 इन्हीं  शब्दों  के  साथ  मैं  अपनी  बातों  को  बिश्राम  देता  हं

 SHRI  P.  RAJENDRAN  (QUILON):  Mr.  Speaker,  Sir,  ।  a  thankful  to  you  for  giving  me  this  opportunity  to  participate  in  this  debate.  |am
 a  newly  elected  Member.  This  is  my  maiden  speech.  So,  |  request  all  the  Members  to  give  me  a  patient  hearing.

 On  behalf  of  CPI(M),  first  of  all,  |express  my  reservations  on  the  President's  Address.  ।  also  record  my  protest  against  the  betrayal  of
 the  Government  in  the  case  of  steep  increase  in  the  price  of  diesel.  Actually,  it  is  a  betrayal  of  the  popular  verdict.  The  only  excuse  of
 the  Government  is  that  the  international  price  of  diesel  has  gone  up.  If  it  is  so,  we  are  throwing  the  people  to  the  international  market.
 Then,  why  is  here  a  Government?

 At  the  outset,  |am  sorry  to  say  that  there  is  no  practical  programme  envisaged  in  the  President's  Address  to  tackle  the  problems  of
 the  people.

 Can  anybody  be  proud  of  the  present  situation  in  India?  What  is  the  moral  sanctity  of  this  Government  to  share  the  feelings  and  visions
 of  Gandhiji?  A  force  which  tried  to  annihilate  physically,  politically  and  on  all  spheres  of  thoughts  of  Gandhiji,  here  hypocritically  lauds
 Gandhiji""s  ideology.

 What  is  the  Government's  agenda  for  a  proud  and  prosperous  India?  How  can  they  solve  poverty,  illiteracy,  unemployment  and  so
 many  socio-economic  inequalities  in  this  country?  Millions  and  millions  of  Indians  are  deprived  of  better  living  conditions.  The
 problems  of  the  Indian  people  are  exhaustively  narrated  only  for  propaganda.  Has  this  Government  got  the  will  power  and  integrity  to
 solve  these  problems?

 Even  after  more  than  five  decades  of  Independence,  the  people  are  living  in  agony.  What  is  the  real  life  of  our  rural  folk?  The
 homeless,  illiterate,  unemployed  millions  of  Indians  have  heard  so  many  proclamations  on  gracious  occasions  and  annual  national
 functions.  But  they  have  felt  no  change.

 In  the  Address,  the  Government  has  narrated  the  march  of  Indian  democracy  in  the  light  of  the  now  concluded  election.  A  party  which
 propagated  one  party  rule  has  swallowed  it  for  narrow  political  ends.  Everybody  knows  that  up  to  the  elections  held  in  1996,  the  slogan
 of  the  BJP  was  one-party  rule.  The  BJP  then  appealed  to  the  people:  "You  have  tried  others.  ॥  is  the  turn  of  BJP."  Now,  their  slogan  is:
 "the  turn  of  opportunistic  coalition  Government".  This  double-speaking  has  now  been  exposed.

 In  1996,  when  13  parties  joined  together  and  formed  the  United  Front  Government,  BUP  went  on  teasing.  But  with  23  parties  and
 enormous  groups  of  conflicting  interests,  the  BUP  envisages  a  glorious  future  for  the  Indian  democracy.

 Let  history  prove  how  stable  the  Government  is.  The  ruling  front  does  not  have  any  political  or  ideological  basis  apart  from  sharing  the
 power.  ॥  is  only a  cover to  the  BUP""s  hidden  agenda.  What  is  there  to  be  proud  of  it?  The  BJP  has  not  improved  or  strengthened  its
 seats  in  the  Lok  Sabha  during  this  election.

 We  are  proud  of  our  Jawans  who  fought  for  our  country  in  Kargil.  But  what  was  the  Government  doing  all  the  time  when  the  intruders
 came  into  our  territory  and  settled  there  for  months?  Our  beloved  Prime  Minister  was  waving  his  hands  while  leading  the  Lahore  bus
 journey.  The  Kargil  conflict  also  proved  hollow  the  argument  put  forward  by  BJP  on  nuclear  tests.  The  argument  was  that  since  India
 became  a  nuclear  power,  it  was  an  effective  shield  from  further  conflicts  and  aggressions.  But  Kargil  proved  that  any  sort  of  conflict
 may  flare  up  at  any  time.  Their  whole  defence  perception  was  totally  wrong.  |  do  suspect  whether  there  is  any  glimpse  and  sincerity  in
 the  second  part  of  the  proclamation  the  socio-economic  announcements.  Can  anybody  believe  that  this  Government  will  fight  against
 poverty,  illiteracy,  unemployment  and  so  on?  Has  this  Government  any  perspective  or  will  power  for  that?  What  is  the  proposal  for
 distribution  of  drinking  water?

 What  is  the  financial  arrangement  for  the  housing  scheme?  What  about  creation  of  one  crore  of  employment  opportunities  per  year;
 when  and  where  in  the  agricultural  sector  or  in  the  industrial  sector  or  through  rural  development?  What  would  be  the  input  for  the
 same?  What  are  the  programmes  for  that?

 Sir,  even  the  judicial  system  is  under  threat  from  globalisation.  The  media,  most  of  which,  appreciated  the  idea  of  globalisation  is  now
 preparing  to  thwart  the  infiltration  of  foreign  media.  Can  this  Government  think  of  the  plight  of  the  Indian  farmers  due  to  the  results  of



 this  globalisation  and  due  to  the  policy  of  import  of  agricultural  products?

 What  is  the  purpose  of  a  democratic  system  where  landless,  homeless,  illiterate  and  jobless  people  are  living  in  agony?  What  do  you
 mean  by  democracy?  |  do  challenge  the  Government  with  all  politeness,  can  it  enact  land  ceiling  and  distribute  thousands  and
 thousands  of  acres  of  land  which  is  in  possession  of  landlords  in  India?  Is  the  Government  ready to  propagate  literacy  campaign  as
 we  have  done  in  Kerala?

 The  policy  of  globalisation  has  affected  all  spheres  of  life,  not  to  say,  in  industry  only.  The  beautifully  envisaged  golden  shake-hand  is
 the  by-product  of  this  phenomenon.  The  catastrophe  is  that  most  of  the  workers,  in  anxiety  of  their  future  are  welcoming  this  shake-
 hand,  are  being  out  of  employment.  This  Document  does  not  address  these  issues.  Most  of  the  industries  are  under  threat  from
 multinationals.  Even  the  Telecom  and  Insurance  sector  are  thrown  to  the  evils.  |  would  like  to  know  whether  the  Government  is  ready  for
 a  detailed  discussion  and  verification  of  the  results  that  we  have  achieved  through  this  policy  of  globalisation.

 We  are  ready to  welcome,  if  this  Government  strives  for  the  prosperity  of  Indian  people;  take  steps  to  protect  Indian  industries  and
 agriculture;  stop  import  of  agricultural  products;  protect  the  traditional  industries  like  handloom,  coir,  cashew  and  so  on.  But  we  do  not
 find  even  stray  references  to  the  farmersਂ  miseries  and  agricultural  workers""  plight.  |  would  like  to  know  how  rural  development  can
 be  guaranteed  without  land  reforms.

 ।  would  like  to  know  how  this  Government  can  chart  a  new  course  for  the  future,  as  mentioned  in  the  Speech,  after  narrating  the
 miseries  of  the  people  in  Para  12  of  the  Address.  Between  lines  anybody  can  read  that  the  thrust  is  for  future  of  the  rich.  The
 multinationals  may  be  proud  of  this  announcement  on  telecom  and  insurance  sector  policies.  The  people's  plight  may  be  worsened
 due  to  these  policies,  including  rise  in  the  price  of  diesel.

 With  protest,  |  conclude  Sir.

 MR.  SPEAKER:  Now,  the  House  stands  adjourned  to  meet  again  tomorrow  the  29th  October  1999  at  11  a.m.

 19.59  hrs

 The  Lok  Sabha  then  adjourned  till  Eleven  of  the  Clock  on

 Friday,  October  29,  1999/Kartika  7,  1921  (Saka).


